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SUPREME COURT OF I NDI A

G vil Appeal No. 2679 of 2000

Conmi ssi oner of Trade Tax, U. P. A
ppel | ant (s)

VERSUS
M's. Kanhai Ram Thekedar R

espondent ( s)

[ HEARD BY HON BLE S. N. VARI AVA AND AR LAKSHVANAN, JJ.]

Date: 29/04/2005 The nmatter was called on for judgnent today.

For Appell ant(s) M. Jatinder Kumar Bhatia, Adv.

For Respondent (s)
M. Ranbir Singh Yadav, Adv.

Hon’ bl e Dr. Justi ce AR Lakshmanan sitting in Court No. 9
pr onounced the judgnent of the Bench conpri sing Hon’ble M. Justice S. N
Variava and Hon’ ble Dr. Justice AR Lakshmanan.

The appeal stands dismissed in terns of the Judgnment with no orders

as to costs.

(J.S. Rawat) (Kanwal Si ngh)
Court Master Court Mas
ter
[ Signed reportable judgnent is placed on the file.]



